
Instructions to States retarding delay 
In utilising the Earmarked Funds

5160. SHRI G1RIDHAR GOMANGO: 
Will the Minister of FINANCE be 
pleased to state:

(a) whether this Ministry Issued 
instructions to the States to study the 
delay in utilising eafrnarked funds of 
different departments and intimate 
the steps adopted by them to utilise 
the funds in time particularly the 
funds for the Minimum Needs Pro­
gramme, Rural Development Pro­
gramme and tribal development pro­
grammes;

(b) whether this Ministry is aware 
of the fact that some States are un­
able to utilise the funds in time so 
far; and

(c) the reaction of Government of 
India regarding the utilisation of 
funds by the States?

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a> to (c).
While no specific instructions/ have 
been issued by the Ministry of Finance 
to the State Governments to study the 
delay m utilising earmarked funds, 
the State Governments have been 
urged from time to time to gear up 
thejr machinery for implementation 
of Plan schemes and to take effective 
and determined action for proper utili­
sation of Plan allocations, including 
funds for the minimum needs program 
me, rural development and tribal 
development programme. Under the 
existing procedure for release of Cen­
tral assistance for State Plans, any 
shortfall in the expenditure on the 
earmarked sectors/projects results in 
a proportionate reduction in the Cen­
tral assistance and there is thus an 
inbuilt measure of deterrence against 
poor performance.
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Direct flight between Coimbatore and 
New Delhi

5162. SHRI K. A RAJU; Will the 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state;

(a) whether there is any proposal 
with the Government of India to in­
troduce a direct flight between Coim­
batore and New Delhi; and

(b) if so, when will the proposed 
flight be introduced?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHO- 
TTAM KAUSHIK): (a) No, Sir. Not 
at present.

(b) Does not arise.

Economy In Administration

5163. SHRI DURGA CHAND: Will 
the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state:

(a) what steps Government have 
taken in 1*77 fo effect economy in the 
administration of his Ministry;
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